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(b) No car pams were recovered
from them However, 9 stolen cars
were recovered at their instance

(c) All the five accused persons are
facing trial in court

Asgam-Nagaland Boundary Disputes

118, Shri Hukam Chand Kachha-
valya: Will the Minster of Home
Affairs be pleasad to refer to the reply
given to Unstarred Question No 139
on the 2nd November, 1968 and state

(a) whether a final decision has
since been taken on the Assam-Naga-
land boundary dispute which was un-
der the consideration of the Centre,
and

(b) 1f so, the basis on which these
States have been divided and the de-
tails thereof”

The Minister of Home Affairs (Shri
Y. B Chavan): (a) As stated in reply
to Unstarred Question No 139 on 2nd
November 1966 the Chief Minister,
Nagaland had wrtten to the Prime
Miruster suggesting the appomntment
of a Commussion for demarcating the
boundaries between Assam and Naga-
land This matter 1s still under con-
sideration of the Government

(b) The State of Nagaland, consit-
ing of the Naga Hills—Tuensang Areas
of Assam, was created under the pro-
visions of the State of Nagaland Act,
1962
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